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CORAM: Present

C.P No. t26r I IMAH) 12017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 08.09.2017

NAME OF THE PARTIES Salvagnini Maschinenbau Bmbh

Manik Industires Ltd.

SECTION OF THE COMPANIES ACT: I & Bp Code 20 16

S. No. NAM DESIG NATION SIGNATUREE
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ORDER
CP No. 126U I&BP/NCLT.MB/MAH/2017

V. NALLASENAPATHY
Memb0r (Techrlical)
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The parties have reported that Settlement is likely to happen, at their
requesL list this matter on 14.9.2017 for Settlemenr
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8.5.V . PRAKASHKUMAR
\{embt'r (fuclici.rl)

NATIONAL COMPAI'{Y LAW TRIBUNAL
MUMBAI BENCH. MUMBAI
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